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T3 TCorporate W@entiy rumber | UZE030WBTE0BPLO075638 |

of the Corporate Debior |

8. | Address of the registered Regd. Office aa per the MCA |
office and principal office records: 8/1, New T  Aoad,
(it any) of Corporate China Town, Kotkata -7/ v ol
| Debtor West Bengal

Head Office: SKML House,
Main Road, PO Barbil-768035,
Dist - Keonihar, Orissa.

6. [Insolvency commencement | January 30, 2017, a8 per order
date in respect of Corporate | of the sald date of Hon'ble
Debitor National Company Law Tribunal,

el Bench at Kolkata

7. | Estimated date of closure July 28, 2017, being 180 days

- Lol insolvency resolution  [from the insolvency
{Frocess commencementdate .|

8. |Name, address, email | Vinod Kumar Kothari
addrass and the Address: 1008-1009, Krishna

il |re i number of the | Building, 224 AJC Bose Road,

i} |interim resclution Kotkata-700017 '

IBBY/AP-00013/2016-17/1008

©. | Last date for submission | February 13, 2017
 {ofclaims

Notice is hereby given that the National Company Law Tribunal,
mummmmwmwm corporate
o 201'? resolution process against Sree Metaliks Lid, on January
y }

The creditors of Sree Metalils Lid, arg hareby called upon to submit
of their claims on or before February 13, 2017 in such Forms.
as prescribed under insolvency and Bankruptey Board of india,
| 2016. 1o the interim resolution nal at the addrass mantioned
against item 8 above marking 'SREE METALLIKS RESOLUTION
PROCEEDINGS' on the cover, .

The financial creditors shall submit their proof of claims by alactronic
| means only, at the mail id given in item 8 above. The operational
msdm,indudmgmfkmenammloymwaxmmm

The existing directors, officers and managers of the )
Debtor are mqummwmmmmmdprmmm
17 of the Insoivency and Bankruptcy ('Code, 20167, All existing

anks and financial instiutions maintaining the acCouns of the
| Corporate Debtor are requeeted to ensure compliance of sec. 17 (1)
Date :01.022017 Vinod Kumar Kotharl
Place: Kolkata intarim insolvency Protessional




